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]N THE HON'BLE NAT]ONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

oRIGTNAL APPLICATION NO. 200 OF 2014
IN THE MATTER OF:
M.C. Mehta .

Union of India &Ors.

.Applicant

... Respondent
Versus

' STATUS REPORT BY WAY OF AFFIDAVTT ON BEHALq 9F
DrsTRrcr GANGA PROTECTION COMMITTEE, BAGFSHWAR.
UTTARAKHAND . THROUGH D]STRIGT MAGISTRATE.
BAGESHWAR. UTTARAKHAND IN COMPLIANCE OF ORDER
DATFD 05.09.2023 PASSED BY THIS HON'BLE TRIBIINAL lN
THE ABO.YEMENTIONED MATTER

l, Anuradha Pal D/o Shri Satish Pat aged about 36 years,

presently posted as District Magistrate, Bageshwar, District

Bageshwar,Uttarakhand , do hereby solemnly affirm on oath and

state as under:

1- That in my abovementioned official capaclty, I am acquainted

with the facts and circumstances of the present matter, and I am

'fully competent to file present Status Report by way of Afiidavit

on" behatf of District Ganga Protection Committee,

Bageshwar,Uttarakhand througih District

Bageshwa r, Uff arakha nd.

Magistrate,

That the abovementioned matter was listed on 05.09 .2023 before

this Hon'ble Tribunal and after hearing, this Hon'ble Tribunal was

4
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pleased to pass a detailed order, the re[evant portion of the same

is quoted below:-

2. The matter relating to Uttarakhand was taken up on

04.09.2023. By tl're order dated 04.09.2023, Counsel for the

appticant was permitted to produce city/district-wlse

environmenf issue concerning the pollution of river Ganga in

the State of Uttarakhand in a chart form.

3. Ministry of Water Resources, River Development and

Ganga Rejuvenatfon fias issued the Rfver Ganga

(Rejuvenation, Protection and Management) Authorities order

20f 6. fn terms of clause 53 of the said order, the Distrlct

Ganga Protection Committees are to be constituted in each of

the Dlstrfct abettfng river Ganga. Clause 54 of the order vest

the power relating to Superintendence, Direction and Control

of Dlstrfct Ganga Camm[ttee in National M[sslon for Ganga.

The functions and powers of District Ganga Committee has

been specffied in Cfause 55. Clause 56 requires fhe District

.Ganga Committee to naminate the Nodal Officer for the

purpose of achieving the object of the order. As per Clause

57, District Ganga Committee is required to prepare its plan

for protection of river Ganga and Clause 58 relates to

preparation of budget and maintenance of accounts. Clause

59 provides for monthty and annua[ report. The re[evant

5
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t

c/auses 53, 54, 55, 56 and 57 of the order are reproduced as

under:-

X XXXXX X XX

4. A perusal of the above order revea[s that proper

machinery has been set up to prevent, control and abatement

of enviranmenta[ pol{ution fn Rfver Ganga. The report

submitted by the National Mission for Clean Ganga (NMCG)

in compliance of order of the Tribunal dated 22.07.2A22

reveals that in the main stream of river Ganga in Uftarakhand,

there are 7 Districts and in its tributarles, there are 6 Districts.

Thus, there are total 13 Districts abetting river Ganga or its
tributarfes. Ihese Disfncfs are as under:-

Ganga

i. Chamo[i

ii. Dehradun

Iii. Haridwar

iv. PauriGarhwal

v. Rudraprayag

vi. Tehri

vii. Uttarkashi

Tributaries

viii. Nainital

ix. Almara

x. Pithoragarh

xi. Champawat

xii. Bageshwar

xiii. (Jdham Singh Nagar

6
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5. We have been informed that the requisfte Notiflcation

constituting the District Ganga Protection Committee (DGPC)

in terms af Clause 53 of the order have already been r'ssued

and the DGPCs in the Sfafe of uftarakhand were constituted

fn the year 20f7. Hence, it fs the responsibilities of those
o 

, 
- 

DGPCs to carry out the funetions which have been entrusted

. upon them under the order of 2016. 6 6. Learned Counse[ for

the applicant in her written submission filed today has divided

the entire stretch af river Ganga in the Sfafe of Uttarakhand in

three parts:- l. upper Himatayas (from source till Devprayag)

fi. Middte range (Devprayag till Rishikesh) tlt. Plains

(Rishikesh to Roorkee) 7.The Counsel for the applicant in her

submrssions have rasied the foffowing rssues relat[ng to the

above three sfrefches of Ganga and tributaries in the State of

Uttarakhand:-

X xxrco<xxx

f 0. The District Calectar is the Ex-Officio Chairman of

the District Ganga Protection Committee. At the first instance,

we call for the report from each of the fS District Ganga

Pratection Committees notified in the Sfafe of Uttarakhand, in

respect of the issues which have been pointed out by Counsel

for the applicant and noted above as a/so in respect of

implementation of the provisions of the 2016 Order. Separate

report by each of the 13 District Ganga Protection Commiftee

set up in the Sfafe of Uttarakhand witl be submitted wlthin I
weeks. Counsel for the Sfafe of Uftarakhand is directed to

I( (t\r

u., 7
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3.

canvey thfs order to the District Coilectars of each of the '{3

District Ganga Pratection Commiftee of Sfafe of Uttarakhand

for compliance. Additionalfy, the Notice be rssued by the

Registry of the Tribunal to each of the 13 District Ganga

Protection Committees through their ex-offfcio Chairman.
a

A copy of the order dated 05.09.2023 is annexed hereto and

marked as ANNEXURE-1.

That in response to the Hon'ble Tribunal order dated 05.09.2023,

it is submitted that District Bageshwar is part of

KumaonCommlssionery in the state of Uttarakhand. The dfstrict

does not lie on/along the main stem of River Ganga, but two

important tributaries of Ganga namely - Gomati and Saryu pass

through the area of the District. Several other small streams and

rivulets also drain their water in the abovementioned tributarles.

Bageshwar, the district Headquarter is located at the confluence

of Gomti and Saryu.

Rotes and Respo4sibitity of Qis,trict Ganga ,Pr,otectiort

Committee under Rivel Ganoa (Rejuvenation. Protection qnd

Manaqement) Autlprilies order 2016., issued by, Ministrv of

Water ReFourc,es. River . . Developrnent , and Ganga

Rejuvenation, Govt of India.

The Ministry of Water Resource$, River Devetopment

has issued the River Ganga

4-

Ganga Rejuvenation

4,, 8
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5.

(Rejuvenation, Protection and Management) Authorities

order 2016 under Environment (Protection) Act 1986 .

That in terms of para 53 sf the said order, the District Ganga

Protection Committees are to be constituted in each of the

District abetting river Ganga. Clause 54 of the order vest the

power relating to Superintendence, Direction and Controt of

District Ganga Committee in National Mission for Ganga.

The functions and powers of District Ganga Committee has

been specified in Clause 55. Clause 56 requires the District

Ganga Committee to nominatd the Nodal Officer for the

purpose of achieving the object of the order. As per Clause

57, District Ganga Committee is required to prepare its plan

for protection of river Ganga and Clause 58 relates to

preparation of budget and maintenance of accounts. Clause

59 provides for monthly and annual report.

The relevant clauses 53, 54, 55, 56 and 57 of the order are

reproduced as under.

53. Constitution of District Ganga Protection Committees

1. The Centrat Government shall immediat€ly after the

commencement of this Order, in consultation with

concerned State Ganga Cornmittee, by notifrcation

constitute, in every specified District abutting River

Ganga and its tributaries [n the States mentloned in

paragraph 2, the "District Ganga Cornmittees" for THE

prevention, control and abatement of environmental

pollution in the River Ganga.

t

t

9
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Every District Ganga Committee in each specified District

shall consist of the following members, namely:-

(a)the District Collector in the specifred District;

Chairperson, ex-officio;

(b)not more than two nominated representatives from

Municipalities andGram Panchayats of the

specified District nominated by the State

Government. - Members;

(c)one representative each of the Public Works,

lrrigation, Public Health Engineering, and Rural

Drinking Water Departments, and State Poltution

Control Board working in the specified District

abutting River Ganga to be nominated by the

District Collector - Member, ex-officio;

(d)two environmentalists associated with River Ganga

protection activities and one representative of local

industry association in the specified District to be

nominated by the District Collector - Members,

(e)one Divisional Forest Officer of the specified District

- Member, exofficio;

(f) one District official to be nominated by the District

Collector. - Member;

(2) The District Collector shall be the Chairperson of the

District Ganga Committee and the Divisional Forest Officer

shall be the Convener of the District Ganga Committee.

i\,.
10
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(3) The District Ganga Commiftees shatl meet at such times

" and at such places as the Chairperson of that Committee may

decide and exercise such powers and functions as may be

conferred under this Order: Provided that at least one meeting

of tfre District Ganga Commiffee shalt be hetd every three|,-
;monthS.

(4) A non ex-offlcio member may resign his office by glving

notice in writing thereof to the Central Government or to the

District Collector concerned, as the case may be, and shall

cease to be a member on his resignation being accepted by

the Government or the District Collector concerned. as th€

case may be."

54. Superintendence, direction and control of District Gangn

Committee.- The superintendence, direction and control of

the management of the District Ganga Committee

(including financial and administrative matters) shall,

notwithstanding anything contained in thls Order, vest in

the National Mission for Clean Ganga which may be

exercised by it either directty or through the State Ganga

Comrrrittee or any of its officey or any other authority

specified by it.

55. Functions and powers of District Ganga Committees.-

) Every District Ganga Committee shall discharge functions

and exercise powers for rejuvenation, protection,

A, 11
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',", \ lr. t.,

restoration and rehabilitation of River Ganga and its

tributaries in each specified District as laid out in

paragraph 6 and 7 as per the principles specified in

paragraph 4.

"(2) ln partfcular, and without prejudice to the generality of the

provisions of subparagraph (1) for rejuvenation and

protection and restoratlon or rehabititation of degraded

areas abutting River Ganga and its tributaries and subject

to other provisions of this Order and rules made

thereunder, every District Ganga Committee shall have

the followlng powers and functions in relation to River

Ganga and its tributaries abutting in the area in specified

District, namely:-

(a) identifying activities which may be threats in the

area of specified Dlstrict abutting the River Ganga for

protection of River Ganga and its tributaries or its River

bed and making a plan for remedial action and take

, remedial action in respect thereof;

(b) taking remedial action at its own end for protection

of River Ganga and its tributaries or its River bed

abutting in the specified District (excluding enforcement

of the provisions of this Order.

(c) in the event of its inability to take remediaf action,

reporting (electronically as well as by sending written

communication in hard copy) to the Natlonal Mission for

'i;- .
-. \ ).--.------.

/b, 12
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6

Clean Ganga and concerned State 4 Government, the

State Ganga Committee, as the case may be, for issue

of directlon for protectlon of River Ganga and to
formulate appropriate management or remedial actions.

(d) taking suitable admlnistrative and other measures,

to give effect to the provisions of this Order so as to

prevent the environmental pollution in the River Ganga

and its tributaries, not being inconsistent with the

provisions of this Order, or any law for the time being in

force.

(3) [n case, the District Ganga Committee is of the opinion

that any contravention has been made of any other law

for the time being in force or in respect of provisions of

this Order, it shall take appropriate action in accordance

with the law for the time being in force.

(4) The District Ganga Committee shall take alt such

, ernerg_ency.measures as specified in paragraph.T.

56. Designatlon of Nodat Officer.- (1) Every District Ganga

Committee shall nominate as Nodal Officer for the

purposes of this Order - (a) the Sarpanch of Gram

Sabha of every village in the areas abutting the River

Ganga and its tributaries; (b) in case of an area, not

being village abutting the River Ganga, the Chairperson

of Municipality Planning Comrhittee or Metropolitan

13
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Planning Commiftee or Chairperson of any local

authority, ds the Chairperson of the District Ganga

Committee.

(2) Every Nodal Officer nominated under sub-paragraph

(1) shall take measures to prevent the pollution of River

Ganga and its tributaries and take remedial action for

protection of River Ganga and its tributaries or their River

bed abutting in such village or other area, as the case

may be, of which he is the Nodal Officer and in case of

his failure to do so, he shall report the violation of this

Order to the Chairperson of the District Ganga

Committee for remedial action. (3) After receipt of the

report under sub-paragraph (2), the Chairperson of the

District Ganga Committee shall take remedial action for

protection of River Ganga or its River bed abutting the

specified District.

57. P.reparation of plans.- (f ) Every District Ganga

Committee shall prepare its plan for protection of River

Ganga and its tributaries and their River bed abutting the

specified District and submit tfrb same to the National

Mission for Clean Ganga for its approval. (2, The plan

under sub-paragraph (1) shall include the activities to be

undertaken by the District Ganga Commiftee .for

protection, control and abatement of environrnental

t&.
14
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pollution [n River Ganga and its tributaries and their River

Bed area abutting the specified District which may be

recommended by the State Government, State Ganga

Committees, the National Mission for Clean Ganga, any

* _ other 5 authority or Board and the expenditure involved

; for such plan and time within which such activities shall
' be completed. "

6. That in compliance of the abovementioned directions passed by

this Hon'ble Tribunal, the following steps were taken by the

District Ganga Committee, Bageshwar, as far as District

Bageshwaris concerned :-

ISSUES RAISED BY APPL]CANT ON MATTERS RELATED TO
DISTRICT GANGA COMMITTEE DISTRICT BAGESHWAR:

The Counset for the applicant in submission$ has raised

several issues relating to the three stretches of Ganga and

tributaries in the State of Uttarakhand in Chart form. Att the

areas relating to the issues raised by the Counsel of the

appiicant lie outside the district of Bageshwar and as such

no action is required to be initiated by the District Ganga

Committee, Bageshwar on the issues raised.

REPORT ON IMPLEMENTATION ON 2016 ORDER

/''.i tl"vd
/ lt'; tt -. ,, \l#t'' ",;\

J),.

lmplementation by District Ganga Protection
Contmittee

15
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Protection and
Management)
Authorities
order 2016
issued by
Ministry of
Water
Resources,
River
Development
and Ganga
Rejuvenation,
Govt. of India,
pertaining to
District Ganga
Committee's

1 53.
Constitution of

District Ganga
Protection
Committees.-

(1) In exercise of power conferred by sub-

sections(t) and (3) of Environment Protection

Act 1986 and para 53 of the 2A16 order, Central

Government constituted District Ganga

Protection Committee in District Bageshwar

vide order S.O. 3485(E) [F. No Estt.0tn}16-

17l111lNMCG (Vol-ll) dated 20th September

2A21. A copy of the notification is Annexed-

2(A).

(2) District Ganga Committees have been meeting

regularly since the constitution of DGPCs in

September 2021. ln these meetings various

aspects of control, abatement and management

of pollution in river Ganga and its tributaries

have been diseussed in hotlstic manner.

(3) As per directions given by NMCG, District

Ganga Committee, Distri,ct Bageshirvar has

been conducting their Monthly, Mandated,

4", 16
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Monitored, Minuted meetings(4M meeting) with

the minutes being uploaded regularly on digital

dashboard - Ganga District performance

monitoring system (GDPMS). A copy of the

minutes of meetings held so far is attached as

Annexure-2(B).

z 54.
Superintenden
ce, direction,
and
control of
District Ganga
Committee

The superintendence, direction and control of the

management of the Distriet Ganga Comrnittee is

being exercised byNational Mission for Clean Ganga

through $tate Programme Management Group

(SPMG), Namami Gange, Dehradun Uttarakhand.

Meetings of Supervisory Committee and Executive

Committee with Chairman of DGCs and

representatives of different departments have been

regularly convened under the Chairmanship of Chief

Secretary, Uttarakhand and Principal Secretary

Forest and Environment. Govt of Uttarakhand.

3 55.
Functions and
powers of
District
Ganga
Committees.

In respect of implementation of the provisions of the

2}l}Authority Notification Order, Bageshwar District

Ganga Committee shalt discharge functions and

exercise powers for rejuvenation, protection,

restoration and rehabititation of river Ganga and its

tributaries. The key functions and powers of DGC as

per the said order and its comptiance are listed

below-

a. Setting up of the

STPs,lnterception
and Diversion (t&D)

of drains and
preventing untreated

Presently no sewage system

is installed in the district.

There are three urban

centers requiring safe

*{?a.

,e"\;
/\,
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a-.t-

sewage and effluents
in the River Ganga.

disposal of sewage -
Bageshwar, Garur & Kapkot.

For the oty of Bageshwar a

DPR for creation of Phase-l

underground sewage system

have been prepared. The

DPR has been forwarded to

the headquarters of

Uttarakhand Peyiat Nigam

vide letter no 2481/R-05/36

dated 30.08.2023 of

Executive Engineer,

Uttarakhand Peyjal Nigam

Bageshwar. A copy of the

letter is attached as

Annexure - 2(C).Work for

Phase-ll and the remaining

other urban centers is

ongoing. Presently no

sewage is being discharged

in the streams/water

sourees.

b. Preventing
discharge of
industrial
effluents in
Ganga and its
tributaries / drains
by ensuring
installation of
proper

functioning of
ETPs/ CETPS.

General Manager, District

lndustries Centre,

Bageshwar vide his letter

No. 1 1 63/N.G.T 12023-24

dated 19.11.2023have

reported that Bageshwar has

2464 Small and Medium

scale industries.lt is further

informed that allthe
lndustries have obtained

NOC from Pollution Control

Board and no industrial

4., 18
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affluents are being

diacharged in riversl water

sources. A copy of the latter

dated 19.2023 is attached as

Annexure- 2(D).

c. Utilization of
treated sewage,

use of sludge as

a manure and
septage
management.

Not applicable since the

district does not have any

treatment facility for

sewage.

d. Demarcation of
flood plain zones
and prever*ing

encroachrnents
thereof

The executive engineer,

lrrigation Department,

Bageshwar through his

letter No. 1 14lsi.kh.ba/

namamigange dated

2Am2O23 has repbrted

that Flood plain zoning

work has yet not started

in Bageshwar.

Departmenta I proced u res

are ongoirig to start the

same. A copy of the tetter

is attached as Annexure

- 2(E)

(e) Maintenance of
e-flow.

Thqre are? functional

hydroelectric projects on the

upstream of river Saryu,

near Kapkot. Ex En

lrrigation, Kapkot vide his

fetter No memo /Si.Kh.k

/vivid lkapkotdated

19
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19.11 .2023 has reported

that Environmental Flow (e-

flow) monitoring facilities are

presently not installed in the

Projects but 15% of the

catchment collection is

being discharged to

maintain e-ftow. Copy of the

letter dated 19.11.2023 ls

attached as Annexure-2(F).

Solid waste disposal in

being undertaken in allthe

urban and rural areas of the

district. Door to door

collection and source

segregation is being done.

The whole exercise is being

monitored by Nagar Palikas/

Nagar Panchayats in urban

areas and by Swaial and

Panchayat Raj in ruraf

areas. In Bageshwar city

7.5 ton, in kapkot city 2.0

ton and in Garur city 1.5-2.0

ton waste is being collected

per day. In all 79

Paryawaran Mitra and 56

women from SHG's gre

deployed for collection, and

09 vehicles are being

f Preventing dumping

of sotid and other
waste in and
around Ganga-

20

24444



(

2

utilised for safe disposal of

the solid waste. Executive

officer, nagar Palika

Bageshwar has provided a

detailed report in this

respect bearing No.

Gyaapl2023-24 dated

18.11.2&23 and the same ls

attached as Annexure -
2(G) to this report.

Monitoring is also being

done in the monthly

meetings of DGC,

Bageshwar.

District Panchaydt Raj

Officer vide his letter No.

6 42 17 -pan . I riU P lU 2023 -24

dated fil10n$X has

reported that Sotid waste is

disposed of in waste

separatiern centers by

Swajal and Panchayat Raj

in all the Gram Panchayats

of the district. Garbage

vehicles have been

provided through Swajal in

all development blocks of

the district.

g. Clearing old
legacy waste

Legacy waste in the city

areas / water sources have

21
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dump sites. been removed in the past

through mass mobilization.

After each rainy season the

areas along streams are

cleaned regularly by

Nagarpalika and gram

panchayats.

h. Preventing and

regulating illegal

sand mining.

For effective control and

prevention of illegal mining,

District Anti lttegal Mining

Force has been formed at

the district level and tehsil

level. The mining

department along with the

district level force has

collected a sum of Rs.

1280348.00 in the year

2023-2024. A copy of the

report in this regard by

District Mining Officer of

Bageshwar is attached as

Annexure-z(H).

Steps for
conservation
groundwater
particularly with
reference to critical,
semi-critical and
overexploited areas.

Ground water conservation

and recharge works are

regularly being carried out

under different schemes of

central and state

government. Constrgction

of check-dams, Chal-khals

and ponds is being done for

te 22
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conserving water. In the

year 2021-22 Bageshwar

Forest Division made 197

water ponds, 306 chaal-

khaak's and 113770 No's

contour trences& in year

2022-23, 6 Amritsarovar's

were made. A copy of the

report by DFO Bageshwar

is attached as Annexure-

z(tl.

j. Restoration of
water bodies

The district has wetlands in

the Reserve forest areas

which are being maintained

by the forest department.

k. Monitoring and
displaying of water
quality.

Regular monitoring of water

quality is ensured by DGC

by reviewing Surface water

quality Characteristics of

Rivers of District

Bageshwar. Based on water

quality data, as per CPCB

mandated Designated Best

Use(DBU) Water quatity

criteria standards the DBU

water quality class is "8" for

the monitoring . station

located in River Saryu

D/S near Bilona bridge at

Je\
:\e
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Bageshwar, for month of

April, May, June, July and

August 2023. Annexure-

2(Jl Surface water quality

characteristics of Rivers by

Uttarakhand Pollution

Control Board.

Taking action
against polluters
by way of
recovering
compensation
restoration the
damage to the
environment

Action against polluters is

being under taken by the

Nagar palika/ nagar

panc-trayats in their

respective jurisdiction. As

per the report dated

18.11.2023 (already

Annexed to this report)

Nagar Palika Bageshwar

has collected a fine of

Rs.20000.00 against 20

challans, Nagar Panchayat

Kapkot has collected a fine

of Rs 5700.00 against 10

challans and Nagar

Panchayat Garur has

cottected a fine of Rs.

4200.00 against 11 challans.

m. Public awareness
and involvement
prevention and
contrbl of
pottutlon of

Information, Education and

Communication (lEC) Plan

have been prepared by the

24
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Ganga. DGC, Bageshwar. Several

public awareness activities

have been organized by

Bageshwar District Ganga

Committee. Some of them

are listed below -

I - Azadi ka Amrit
Mahotsav

2- Mission Life

3- International Day of
Yoga

4- Swachhta hi Seva

5- Har Ghar Har Ghat
Tiranga

6- GangaArti 
.

7- Cleanliness and

Plantation Drive

8- Ganga Utsav

9- Swachhta Pakhwada

Annexure -2(K) IEC Plan of
district Bageshwar

n. Regulating
activities on and
around river Ganga
including ghats and

other establishments

Ghats of the trlbutarles are

regularly being monitored

and taken care of by the

Nagarpalikas/Nagar

Panchayats. As per report

dated 18.11 .2023 (already

Annexed to this report)

Nagar Palika Bageshwar,

Nagar Panchayat Kapkot

and nagar panchayat Garur

have deployed one

25
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Paryawaran Mitra each for

upkeep and cleaning of

Ghats in their respective

jurisdiction.

o. Afforestation and
setting up of
biodiversity parks.

DGC and its members have

conducted various kind of

plantation drive on the

occagion of harela festival,

Meri Mati Mera desh,

Mission Life and other

awareness programme.

Forest department of the

district carries our extensive

plantation activities in the

catchment areas as per

working plan provisions. As

per the report of DFO

Bageshwar, in the planting

season 2A23,8"119 takh

Plants in approximately

1363.924 hact area were

planted by different

departments in district

Bageshwar. A copy of the

report is attached as

Annexure-2(L).

4. 56.
Designation of
Nodal ffiicer.-

Chairman, District Ganga Committee, Bageshwar

through office order no 35 Dt. 17.10.2023 have

nominated all the Gram Pradhans of the villages

abutting the tributaries of river ganga as nodal

4., 26
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officer. For the rest of the areas the Executive

Officers of the Nagar palikas/Nagar Panchayats

have been nominated as nodal officers by order no

36D117.10.2A23. A copy of the orders is annexed as

Annexure-2(M).The nodal officers have been

entrusted with responsibilities as per para 56 of 2016

order. lt includes responsibilities and power to take

rrleasures to prevent the pottution of River Ganga

and its tributaries and take remedial action for

protection of River Ganga and its tributaries or their

River bed abutting in such village or other area.He

sha[[ report the vlotation of this Order to the

Chairperson of the District Ganga Committee for

remedial action.

1. 57.
Preparation of
plans-

As per directions of NMCG and State Programme

Management Group, NamamiGange, a Tributary

wise plan/presentation have been prepared by

DGC, Bageshwar. A copy of the tributary plan is

attached as Annexure-2(N). Also preparation of

District Ganga Plan is underway. NMCG has

conducted training cum workshops for preparation

of District Ganga Plan(DGP) which have been

attended by members ofDGC.

Report on issues raised by the Applicant

l. Upper Himalavas (from source till devprayag) - The area is

outside District Bageshwar and as such no action taken

report is required.
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Middte Ranqe (Devprayag ti[ Rishikesh) - The area is

outside District Bageshwar and as such no action taken

report is required.

Plains (Rishikesh to Roorkee) - The area is outside District

Bageshwar and as such no action taken report is required.

List of Dr:ains in Ganga River Reqion - No drain relates to

District Bageshwar and as such no action taken report [s

required.

fndustrial Estate ln Ganqa Basin - No industriat Estate as

mentioned by the Counsel of the petitioner relates to

District Bageshwar and as such no actlon taken report is

required.

District Ganga Protection Committee, District Bageshwar is

actively monitoring and undertaking efforts for rejuvenation,

protection and management of River Ganga and its tributaries.

The roles, responsibility and functions of District Ganga

Commlttee as per 2016 order is being complied with. Various

efforts are being taken in the district that address various issues

raised in the submission of Counsel for the applicant.

The detailed Compliance Report by District Ganga Protection

Committee, Bageshwar, Uttarakhind along with its Annexures is

annexed hereto and marked as ANNEXURE-Z.

7. ln view of the facts and circumstances as explained hereinabove

sincere efforts are taken by the District Ganga Protection

Committee, District Bageshwar, in compliance of the directions

passed by this Hon'ble Tribunal, the same may kindly be

II.

ilt,

lv.

V,

N

t
t
I
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accepted by this Hon'ble Tribunal and the deponent hereby

undertakes to comply with every direction passed by this Hon'ble

Tribunal.

k=_,
VERIFICATION

[, the deponent above named do hereby verify and say that

the contents of my above Status report by way of affidavit are true

and correct to my knowledge based on record, no part of it is false

and nothing material has been concealed there from. The legal

submissions are further true as per legal advice received and

believed to be true and correct.

Verified by me at e<fh.^^Uttarakhand on this_gr_ day of

November,2o23. 
l,

otA6r.r^rr

Fited by:

IKAUSHAL GAUTAMI
Additional Advocate General for the State of Uttarakhand /

Respondent

o"r"n"" cotony, - tt;:?i bFI;
Mobile No- 981fiA1934

Ema il- officeofkaushalgautam@q mai l. com

{
E

t'
I

\
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• At\JNE~tJ<.£ - 1 

Item No. 09 Court No. 1 

M.C. Mehta 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(BY HYBRID MODE) 

Original Application No. 200/2014 
(C.W.P. No. 3727 / 1985) 

(I.A. No. 340/2022) 

Versus 

Applicant 

Union of India & Ors. Respondent(s) 

Date of hearing: 05.09.2023 

CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

Applicant: Ms. Katyayni, Adv. for Applicant 

Respondent: Mr. Gigi C. George, Adv. for NMCG 
Mr. Rahul Verma, MG for the State of Uttarakhand & SIDCUL Mr. Mukesh Verma, Adv. for UKPCB 

ORDER 

I. This Original Application, registered after transfer of the CWP No. 
2737 /1985 from the Hon'ble Supreme Court, involves the issue of 
prevention, control and abatement of pollution of river Ganga. The Tribunal 
vide order dated 28.08.2023, had expressed that the matter will be heard 
State-wise/ city-wise involving the State of Uttarakhand, Uttar Pradesh, 
Bihar, Jharkhand and West Bengal. 

2. The matter relating to Uttarakhand was taken up on 04.09.2023. By 
the order dated 04.09.2023, Counsel for the applicant was permitted to 
produce city/ district-wise environment issue concerning the pollution of 
river Ganga in the State of Uttarakhand in a chart form. 
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3. Ministry of Water Resources, River Development and Ganga 

Rejuvenation has issued the River Ganga (Rejuvenation, Protection and 

Management) Authorities order 2016. In terms of clause 53 of the said 

order, the District Ganga Protection Committees are to be constituted in 

each of the District abetting river Ganga. Clause 54 of the order vest the 

power relating to Superintendence, Direction and Control of District Ganga 

Committee in National Mission for Ganga. The functions and powers of 

District Ganga Committee has been specified in Clause 55. Clause 56 

requires the District Ganga Committee to nominate the Nodal Officer for 

the purpose of achieving the object of the order. As per Clause 57, District 

Ganga Committee is required to prepare its plan for protection of river 

Ganga and Clause 58 relates to preparation of budget and maintenance of 

accounts. Clause 59 provides for monthly and annual report. The relevant 

clauses 53, 54, 55, 56 and 57 of the order are reproduced as under:-

"53. Constitution of District Ganga Protection Committees. - ( 1) The 

Central Government shall immediately after the commencement of this 

Order, in consultation with concerned State Ganga Committee, by 

notification constitute, in every specified District abutting River Ganga 

and its tributaries in the States mentioned in paragraph 2, the "District 

Ganga Committees" for the prevention, control and abatement of 

environmental pollution in the River Ganga. 

(2) Every District Ganga Committee in each specified District shall consist of 

the following members, namely:-

(a) the District Collector in the specified District; - Chairperson, ex-officio; 

(b) not more than two nominated representatives from Municipalities and 

Gram Panchayats of the specified District nominated by the State 

Government. - Members; 

(c) one representative each of the Public Works, Irrigation, Public Health 

Engineering, and Rural Drinking Water Departments, and State Pollution 

Control Board working in the specified District abutting River Ganga to be 

nominated by the District Collector - Member, ex-officio; 

d) two environmentalists associated with River Ganga protection activities 

and one representative of local industry association in the specified District 

to be nominated by the District Collector - Members,; 
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• 
(e) one Divisional Forest Officer of the specified District - Member, ex-officio 
(/Jone District official to be nominated by the District Collector. - Member; 

(2) The District Collector shall be the Chairperson of the District 
Ganga Committee and the Divisional Forest Officer shall be the 
Convener of the District Ganga Committee. 

(3) The District Ganga Committees shall meet at such times and at 
such places as the Chairperson of that Committee may decide and exercise such powers and functions as may be conferred under this 
Order: Provided that at least one meeting of the District Ganga 
Committee shall be held every three months. 

(4) A non ex-officio member may resign his office by giving notice in 
writing thereof to the Central Government or to the District Collector 
concerned, as the case may be, and shall cease to be a member on his 
resignation being accepted by the Government or the District Collector 
concerned, as the case may be." 

54. Superintendence, direction and control of District Ganga 
Committee. - The superintendence, direction and control of the 
management of the District Ganga Committee (including financial and 
administrative matters) shall, notwithstanding anything contained in 
this Order, vest in the National Mission for Clean Ganga which may 
be exercised by it either directly or through the State Ganga Committee 
or any of its officer or any other authority specified by it. 

55. Functions and powers of District Ganga Committees. - ( 1) 
Every District Ganga Committee shall discharge functions and 
exercise powers for rejuvenation, protection, restoration and 
rehabilitation of River Ganga and its tributaries in each specified 
District as laid out in paragraph 6 and 7 as per the principles specified 
in paragraph 4. 

(2) In particular, and without prejudice to the generality of the 
provisions of sub-paragraph ( 1) for rejuvenation and protection and 
restoration or rehabilitation of degraded areas abutting River Ganga 
and its tributaries and subject to other provisions of this Order and 
rules made thereunder, every District Ganga Committee shall have the 
following powers and functions in relation to River Ganga and its 
tributaries abutting in the area in specified District, namely:-

(a) identifying activities which may be threats in the area of 
specified District abutting the River Ganga for protection of River 
Ganga and its tributaries or its River bed and making a plan for 
remedial action and take remedial action in respect thereof; 

(b) taking remedial action at its own end for protection of River 
Ganga and its tributaries or its River bed abutting in the specified 
District (excluding enforcement of the provisions of this Order. 

(c) in the event of its inability to take remedial action, reporting 
(electronically as well as by sending written communication in hard 
copy) to the National Mission for Clean Ganga and concerned State 
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Government, the State Ganga Committee, as the case may be, for 

issue of direction for protection of River Ganga and to formulate 

appropriate management or remedial actions. 

{d) taking suitable administrative and other measures, to give 

effect to the provisions of this Order so as to prevent the environmental 

pollution in the River Ganga and its tributaries, not being inconsistent 

with the provisions of this Order, or any law for the time being in force. 

(3) In case, the District Ganga Committee is of the opinion that any 

contravention has been made of any other law for the time being in 

force or in respect of provisions of this Order, it shall take appropriate 

action in accordance with the law for the time being in force. 

(4) The District Ganga Committee shall take all such emergency 

measures as specified in paragraph 7. 

56. Designation of Nodal Offlcer.-

{ l} Every District Ganga Committee shall nominate as Nodal Officer 

for the purposes of this Order -

{a) the Sarpanch of Gram Sabha of every village in the areas abutting 

the River Ganga and its tributaries; 

{b) in case of an area, not being village abutting the River Ganga, the 

Chairperson of Municipality Planning Committee or Metropolitan 

Planning Committee or Chairperson of any local authority, as the 

Chairperson of the District Ganga Committee. 

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take 

measures to prevent the pollution of River Ganga and its tributaries 

and take remedial action for protection of River Ganga and its 

tributaries or their River bed abutting in such village or other area, as 

the case may be, of which he is the Nodal Officer and in case of his 

failure to do so, he shall report the violation of this Order to the 

Chairperson of the District Ganga Committee for remedial action. 

(3) After receipt of the report under sub-paragraph (2), the Chairperson 

of the District Ganga Committee shall take remedial action for 

protection of River Ganga or its River bed abutting the specified 

District. 

57. Preparation of plans.-

(1) Every District Ganga Committee shall prepare its plan for 

protection of River Ganga and its tributaries and their River bed 

abutting the specif,ed District and submit the same to the National 

Mission for Clean Ganga for its approval. 

(2) The plan under sub-paragraph (1) shall include the activities to be 

undertaken by the District Ganga Committee for protection, control 

and abatement of environmental pollution in River Ganga and its 

tributaries and their River Bed area abutting the specified District 

which may be recommended by the State Government, State Ganga 

Committees, the National Mission for Clean Ganga, any other 
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• 
authority or Board and the expenditure involved for such plan and time within which such activities shall be completed." 

4. A perusal of the above order reveals that proper machinery has been 
set up to prevent, control and abatement of environmental pollution in 
River Ganga. The report submitted by the National Mission for Clean 
Ganga (NMCG) in compliance of order of the Tribunal dated 22.07.2022 
reveals that in the main stream of river Ganga in Uttarakhand, there are ? 
Districts and in its tributaries, there are 6 Districts. Thus, there are total 
13 Districts abetting river Ganga or its tributaries. These Districts are as 
under:-

Ganga 

i. Chamoli 
11. Dehradun 

iii. Haridwar 
iv. Pauri Garhwal 
V. Rudraprayag 

vi. Tehri 
vii. Uttarkashi 

Tributaries 

viii. Nainital 
ix. Almora 
X. Pithoragarh 

xi. Champawat 
xii. Bageshwar 

xiii. Odham Singh Nagar 

5. We have been informed that the requisite Notification constituting 
the District Ganga Protection Committee (DGPC) in terms of Clause 53 of 
the order have already been issued and the DGPCs in the State of 
Uttarakhand were constituted in the year 2017. Hence, it is the 
responsibilities of those DGPCs to carry out the functions which have been 
entrusted upon them under the order of 2016. 
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6. Learned Counsel for the applicant in her written submission filed 

today has divided the entire stretch of river Ganga in the State of 

Uttarakhand in three parts:-

I. Upper Himalayas (from source till Devprayag) 

II. Middle range (Devprayag till Rishikesh) 

III. Plains (Rishikesh to Roorkee) 

7. The Counsel for the applicant in her submissions have rasied the 

following issues relating to the above three stretches of Ganga and 

tributaries in the State of Uttarakhand:-

I. UPPER HIMALAYAS (from source till Devprayag) 

# Cities I Panchayats 

t. Bhagirathi Basin 
i. Chirbasa 
ii. Gangotri 
iii. Dharali 
1v. Harshil 
v. Dharasu 
vi. Uttarkashi 
vii. Ghanshali 
Vlll. Narendra 

Nagar 
ix. Tehri 

Issues 

1. Receding glaciers which serves as the main source of fresh 

water supply for the Himalayan Rivers and their tributaries. 

Glacier retreat will direc'tly impact- Food security, water security 

and energy security of the Northern part of the country. 

2. Unregulated Tourism leads to traffic congestion, inadequate 

MSW waste management (plastic is a menace), sewage, faulty 

construction, loss of biodiversity and water resources as well. 

Gangotri-

Scientists from Wadia Institute of Himalayan Geology, (WIHG), 

an autonomous institution under Department of Science & 

Technology, in a study conducted at Chirbasa station near 

Gangotri Glacier, for the Year 2016, found that black carbon 

(BC) concentration in this region has changed drastically during 

summer. 

Black carbon is emitted as a result of incomplete combustion of 

fossil fuels, the use of brick kilns, household cooking with 

firewood and the burning of animal dung and coal briquettes. The 

combustion of fossil fuels in motor vehicles and aircrafts also 

contributes to the emission of black carbon. 

It was revealed by investigating the occasional high values of 

black carbon extricated, that the seasonal cycle of increase was 

significantly influenced by the emissions resulting from 

agriculture burning (in western part of the country), forest fires 
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• 
# Cities / Panchnyats 

2. Alaknanda Basin 
I. Mana village 
11. Badrinath 
iii. Govindghat 
iv. Vishnuprayag 
V. Joshimath 
vi. Pipalkoti 
vii. Chamoli ... 

Gopeshwar Vlll. 

IX. Nandprayag 
x. Kaleshwar 
xi. Kamprayag 
xii. Gauchar ... 

Rudrapraya Xlll. 

g 
xiv. Srinagar 
xv. Kirtinagar 

3. Mandakini Basin 
I. Kedamath 
11. Sonprayag 
iii. Phata 
IV. Ukhimath 
V. Augustmuni 

5. Yamuna Basin 
t. Badkot 

Issues 
(along the Himalayan slopes) in summer, and to some extent by the contribution from long-range transport of pollutants m winter, depending the prevailing meteorological conditions. 
(As reported by WIHG, Ministry of Science & Tech, March 2020, PIB) 

3. Ecological Flow not maintained at the upper stretches of River basins owing to Dams/ weirs/ barrages and erratic rainfall patterns and drying of natural springs. 
Deforestation may also be a reason for drying up of small/ local streams. 

4. Sewage from Hotels/ dhannshalas and residences has increased with the high tourist footfall in these areas. 
5. Agricultural run- off and contamination of Rivers and streams with pesticides and other chemicals. 
6. Narendra Nagar and Tehri- MSW disposal and legacy waste. 
1. Untapped Sewage 
2. Municipal solid waste 
3. High Tourist influx at all Prayags and Badrinath temple, leading to pollution (same as mentioned above) 
4. Joshimath and Chamoli- are experiencing serious landslides and land subsidence problems. State government had to evacuate many villages owing to land sinking. 
5. Srinagar- River Alaknanda runs dry during lean season (after the HEP) 

Sand mining at riverbed is also very rampant and unregulated (impacting river ecology, ground water in long run and availability of resource for inter- generational usage). 
6. Agricultural run- off and contamination of Rivers and streams with pesticides and other chemicals. 

l. High tourist footfall at Kedamath and sonprayag. 
2. MSW disposal- burning of waste (dumping in the valley) 
3. Sewage disposal 
4. Plastic waste and bottles 
5. Donkey/ horse dung disposed in the valley 
6. Floods/ landslides and avalanche- indicative of fragility of the region. 
7. Phata- Landslide zone, unstable slope. 

l. Mostly clean at Yamunotri. 
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# Cities / Panchayats 
Issues 

ll. Naugaon 2. STP needed for towns/ panchayats with hotels and commercial 

iii. Nainbagh buildings. 

iv. Vikasnagar 3. MSW disposal needed 
v. Dhakrani 

II. MIDDLE RANGE (Devprayag till Rishikesh) 

# Citics/Panchayats Issues 

Ganga Basin l. Devprayag- Sewage/ FC. 

i.Devprayag Status of STP operating and proposed. 

ii.Kaudiyala 
iii. Singtali 
IV. Byasi 2. Kaudiyala- Rishikesh: lots of hotels, tourists and related 

v.Shivpuri footprints, eg solid waste and sewage. 
vi.Rishikesh 

Rishikesh also has SIDC Industrial Estate at Muni ki Reti. 

Tributary cities 

1. Almora Tributaries cities- industrial and municipal/ legacy waste. 

ii. Haldwani 
iii. Kashipur Almora also witnesses mining issues. 

iv. Sitarganj Agricultural run- off: Agricultural practices on the river bank 

may have considerable impact on contribution of pesticide 

residues such as total Endosulfan, Dieldrin and DDT. 

111. PLAINS (Rishikesh to Roorkee) 

# Cities/Panchayats Issues 

Ganga Basin 1. Forest fires 

I. Dehradun 2. water scarcity 

II. Haridwar 
iii. Roorkie 3. sewage 

4. MSW disposal 

5. construction demolition waste 

6. Industrial effluent discharge 

7. Legacy waste 

8. water consumption and waste water generation by Industries/ 

STPs and CETPs. 

9. Mining 
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- -------------,-------------------------, 
Yamuna Basin I. Sewagl! 

i. Dchradun 2. Industrial cft1ucnt discharge , 3. MSW disposal 

4. Assan river sand mining 

\ 8. The written submission also discloses the list of drains in Ganga I River Rejuveation in Uttarakhand which is as under:-l 
LIST OF DRAINS IN GANGA RIVER REGION 
Uttarkashi & l. Stom1 Water Drain Uttarkashi Devprayag 

2. Kodia nala Devprayag 
Rishikesh 3. Triveni Drain/ Saraswati Nala 

4. Rambha River 

5. Lakkar Ghat STP Drain 

6. IDPL- STP Drain 

7. Swarg Ashram STP Drain 

8. Gadhi Shyampur Drain 
Haridwar 9. Jagjeetpur STP Drain 

10. Kassavan Drain 

11. Pandey wala Drain 

l 2. Matri Sadan Drain 

Laksar 13. Laksar Drain 

Dehradun 

hup~: !('pcb.nic.in/wymlpollution-asse~sment-ganb(a-2013.pdf 

9. According to the information catered by the applicant, following 
industrial estates have been set up in the Ganga basin: 

INDUSTRIAL ESTATE IN GANGA BASIN 
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Integrated I ndustrlnl SIDCUL Private Industrial Estate 

Estate 

• Integrated Industrial Estate, • SIDC, Tatasu Mazadi, • Dev Bhoomi Industrial 

IIE Haridwar Kamaprayag Estate, Bantakhcdi, 

Muni Ki Reti 
Roorkee. 

• Integrated Industrial Estate, • SIDC, 

Pantnagar (Rishikesh) • MIS Omega Industrial 

Integrated Industrial Estate, SIDC, Selaqui (Dehradun) 
Estate, Dabhora, Ahatmali, 

• • Kashipur. 

Kotdwar • Textile Park, Kashipur Raipur Co-operative • 
• Integrated Industrial Estate, SIDC Kashipur Industrial Area, Raipur-

Dehradun (IT Park) • Bhagwanpur, Roorkee. 

Integrated Industrial Estate, • SIDC-Haridwar-Site-11 

• 
MIS Moo! Chand Industrial • 

Selaqui (Phanna City) Estate PVt. Ltd, 

• Integrated Industrial Estate, MIS Gangapur Kashipur 

Kashipur (Escort Farm) 
• 

Industrial Area, Kashipur. 

• Integrated Industrial Estate, MIS Rajpur-Bhagwanpur 

Sitarganj Phase II 
• 

Industrial Area, 

Bhagwanpur, Roorkee. 

• MIS Sara Industrial Estates 
Ltd. Shankarpur-
Hukmatpur, Dehradun 
(Joint venture between IEL 
and SIIDCUL). 

INDUSTRIAL & CETP PROFILE 

Total Number of Industries, 2023 Total CETPs, 2023 

12728 
3 CETPs-

(890 water polluting) 1 CETP Pantnagar & I CETP US Nagar- non-

compliant. 

10. The District Collector is the Ex-Officio Chairman of the District 

Ganga Protection Committee. At the first instance, we call for the report 

from each of the 13 District Ganga Protection Committees notified in the 

State of Uttarakhand, in respect of the issues which have been pointed out 

by Counsel for the applicant and noted above as also in respect of 

implementation of the provisions of the 2016 Order. Separate report by 

each of the 13 District Ganga Protection Committee set up in the State of 

Uttarakhand will be submitted within 8 weeks. Counsel for the State of 

Uttarakhand is directed to convey this order to the District Collectors of 

each of the 13 District Ganga Protection Committee of State of Uttarakhand 
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• 

• 

for compliance. Additionally, the Notice be issued by the Registry of the 

Tribunal to each of the 13 District Ganga Protection Committees through 

their ex-officio Chairman. 

11. List this matter on 24.11.2023. 

September 05, 2023 

Original Application No. 200/2014 

(C.W.P. No. 3727 / 1985) 

(I.A. No. 340/2022) 

SN 

Prakash Shrivastava, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 
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MJNJSTRV OF JAL SHAKTI 

(Department of Water Resources, River Development and Ganga Rejuvenation) 

(NA TlONAL MlSSlON FOR CLEAN GANGA) 

NOTIFICATION 

New Delhi, the 20th September. 202 I 

S.O. 3845(E).-In exercise of the powers conferred by sub-sections (I) and (3) of section 3 of the 

Environment (.Protection) Act, 1986 (29 of 1986), read with paragraph 53 of the River Ganga 

(Rejuvenation, Protection and Management) Authorities Ord~r. 2016 ( hereinafter refcncd lo as the said 

order), the Central Gonmmenl in consultation with th~ Uttar.1khi.lnu State Gunga Committee hereby 

constitutes an author'ily to be called as the District Ganga Commit let: for District Bc1geshwar comprising of 

the following members, namely:-

A. Ex-officio l\rlembers: 

l. District Collector, Bageshwar-

2. Executive Officer, Nagar Palika Parisha<l, Bageshwar-

3. Additional Chief Officer, District Panchayat, Bageshwar-

4. Executive Engineer, Public Work Department. Bage!-h\\'ar-

Chairperson: 

Member; 

Member; 

ivlember: 
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5. Exccutivl! Engineer, lrngatilm Division. Bageshwar-
6. Executive Enginel!r, Ultarnkhancl Pcy Jal Nigmn, Bngeshwar-
7. E.xen11ivc Officer, Nagtn Pal1kn Pnrhishn<l, Bageshwar-
8. Regional Ollkl:r. Ut1.1rnkhn11d l::nv1ru11111cnt Prot~cllon ant.I Pollution Control Board, Regional Ofiicc. I l:ildwn111. \b1nili":ll-
9. Project Director, District Rural Development Agency, Bagcswnr-
10. Divisional Fort?st Orliccr. Bngcshwar f-orest Division, Bagcshwar-

B. Nominated i\Iemhcrs: 
1. 
2. 
3. 

Shri Kundan Parilla!", Envirn11rncn1:ilist. Bageshwar-
Chairman. Hotel Associ.-1tion. Bagcshwar-
Dr. Rajendra Singh, Social Worker. Bageshwar-

Member; 

Member; 

Member; 

Member; 

Member; 

Member 
Convenor. 

Member; 
Member; 
Member. 

2. The nominated members shall hold office for a term of two years from the date of this notification. 

3 

3. The District Ganga Committee shall exercise such power and perform such fimctions as specified in the said order. 

4. Travelling allowance or daily allowance and sitting fees of the nominated members shall be governed by the relevant rules of the State Government. 
5. The Chairperson may <leciue the procedure and frequency for holding the meeting as per the said order. 

[F. No. Estt. 01/2016-17/111/NMCG (Vol-II)] 
R07.Y A(i . .\R \\"A.I., Fxecuti\·e D1reclN ( Finance) 

<ITT.arr. 3846(3T).-TT J.J~·.f->1 1 7 .:,Jcf~€l•, 2016 tfil. m. 3187 (~) dJJI ·i:rn:r, t. <1\JJY-;,, ::,p:rf~.ITTTJT. 'ATTT- IT I I~ - 3 -1~h ( j j) # 9Tl'f,r=r ½ 'tj ., I ;., 'TTT 5 3 ~P-T q )~ I -ip O I p:t,~:rrr) R ,_p, I t986 (1986 ::r.T 29) cff m,r 3 <fr :17-'i:TrTT (1) ?f~ (3) d1 • 1 ™ ~rfu:m" <f."T rinT m c>,i'i;.I <1 ,3'iHl@s nrT-fT fii f. 'fl17 -tj-;rr '1' ~TT W..PfiTlJT <F,T TRirf % I f.-l 4?I P, ii ~!lnf?A li~I; 
cf- m ti cfflHI 01 

l. 

2. 

3. 

4. 

5. 

6. 

7. 

1Tf7 ::rJPF-. ;..p fT f .-trn:r. F;'TT'. 
ffi1riwft ~~~r.:.r.rn, ;:r,-J"7 11 I f.-1 '-f. I 'l fj q f; . ...,.,~I, 
WJ!in,fr m~. ;:;i"'1-:t, 0·P-lh Rrm, ~; 
-...q,,.9....,...,..1+ mr-;-;,...-,r.:rr fxi=q, m ~--.11 I --1 \11 , I .J. VI .! ' ~: 

~: 
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DISTRICT GANGA COMMITTEE, 

DISTRICT BAGESHWAR

Information, Education and 
Communication (IEC) Plan 
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1. Introduction
The Ganges river is sacred in Hinduism and crucial for agriculture, transportation, and 

industry, providing water for millions. However, pollution, overuse, and climate change 

pose significant threats. To ensure its sustainability and the well-being of those 

dependent on it, it is important to protect and conserve the Ganges. 

Bageshwar district in Uttarakhand is home to three major tributaries of the Ganges river 

- Pindar, Saryu, and Gomti. Pindar river originates from the Pindari glacier and flows

through the Kumaon region before merging with the Alaknanda river. Saryu river also

originates from the Himalayas and flows through the Kumaon region, providing water

for irrigation and power generation. Gomti river is another important tributary, flowing

through the Garud valley and merging with the Saryu river in the district.

The Pindar, Saryu, and Gomti rivers, which are important tributaries of the Ganges river 

flowing through Bageshwar district, are facing several threats. The major threats include 

pollution from domestic, industrial, and agricultural sources, overuse of water resources 

for irrigation, and climate change-induced changes in precipitation patterns, glacier 

melting, and river flow. These threats have serious environmental and health 

implications for the local population and the ecosystems dependent on these rivers. 

Additionally, deforestation and soil erosion in the catchment areas can lead to siltation 

of riverbeds and decrease the water-holding capacity of the rivers, exacerbating the 

impacts of water scarcity and floods. Therefore, there is a need for concerted efforts to 

conserve and restore the health of these rivers, including measures such as sustainable 

agriculture practices, afforestation, and better waste management practices.Explain the 

need for an IEC plan to raise awareness and encourage action to protect and conserve 

the rivers. 

An IEC (Information, Education, and Communication) plan is crucial to raise awareness 

and encourage action to protect and conserve the Pindar, Saryu, Gomti, and other rivers 

in Bageshwar district. Through various communication channels such as social media, 

radio, posters, and community events, the IEC plan can inform the local population 

about the importance of these rivers, the threats they face, and the actions that can be 

taken to conserve them. By raising awareness and promoting behavior change, an IEC 
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plan can encourage individuals and communities to adopt sustainable practices, such as 

reducing waste generation, promoting eco-friendly tourism, and adopting water 

conservation measures. The IEC plan can also help mobilize community participation and 

foster a sense of ownership and responsibility towards the protection and conservation 

of these vital water sources. 

2. Objectives
The objectives of the IEC (Information, Education, and Communication) plan for the 

protection and conservation of the Pindar, Saryu, Gomti, and other rivers in Bageshwar 

district are as follows: 

 To raise awareness among the local population about the significance of these

rivers and the threats they face.

 To encourage behavior change and promote sustainable practices to reduce

pollution and conserve water resources.

 To promote community participation and foster a sense of ownership and

responsibility towards the protection and conservation of these rivers.

 To mobilize support from key stakeholders such as government agencies, NGOs,

and civil society organizations for river conservation efforts.

 To evaluate the impact of the IEC plan in terms of increased awareness, behavior

change, and positive impact on the health of the rivers.

3. Target Audience
The target audience for the IEC (Information, Education, and Communication) plan for 

the protection and conservation of the Pindar, Saryu, Gomti, and other rivers in 

Bageshwar district includes: 

 People/Villagers living in the vicinity of the rivers who are dependent on them for

their daily needs.

1. Demographic characteristics: Typically rural population, primarily engaged in

agriculture, animal husbandry, and fishing. Age ranges from children to elderly.

2. Psychographic characteristics: May have a strong emotional and cultural

connection to the rivers. May have limited education and exposure to

conservation practices.
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 School children who can be educated about the importance of these rivers and

encouraged to adopt sustainable practices.

1. Demographic characteristics: Typically between 6-18 years of age, attending

school in the district.

2. Psychographic characteristics: May be curious and eager to learn. May have

limited knowledge about environmental issues but are more receptive to

adopting new practices.

 Local businesses and industries that use the rivers for their operations.

1. Demographic characteristics: A diverse group ranging from small-scale shops to

larger industrial enterprises.

2. Psychographic characteristics: May prioritize economic growth over

environmental concerns. May require incentives or regulations to adopt

sustainable practices.

 Tourists and visitors who contribute to the pollution of these rivers and can be

educated about responsible tourism practices.

1. Demographic characteristics: Can be a diverse group, ranging from domestic and

international tourists to local visitors.

2. Psychographic characteristics: May prioritize leisure and recreation over

environmental concerns. May require education and awareness campaigns to

encourage responsible tourism practices.

 Government agencies, NGOs, and civil society organizations working towards river

conservation efforts.

1. Demographic characteristics: Professionals and experts in the field of

environmental conservation and sustainable development.

2. Psychographic characteristics: May have a strong commitment to environmental

protection and conservation. May require resources and support from the

community and government to carry out their work.
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4. Key Messages
 The Ganges river and its tributaries, including Pindar, Saryu, and Gomti, are

essential natural resources and play a critical role in the lives and livelihoods of

local communities.

 These rivers are facing threats such as pollution, deforestation, and climate

change, which pose risks to their health and sustainability.

 The protection and conservation of these rivers are necessary to ensure their

continued existence and the well-being of local communities.

 Simple actions, such as reducing plastic waste, conserving water, and promoting

responsible tourism, can make a significant impact in preserving these rivers.

 Government agencies, NGOs, and civil society organizations are working towards

the conservation of these rivers, and individuals and communities can support

their efforts.

 The IEC plan aims to create awareness and educate local populations, including

school children, about the importance of river conservation and sustainable

practices to ensure the long-term health and well-being of these rivers.

5. Communication Channels
 Community meetings and events - these can be organized in villages and towns

to engage with local communities and create awareness about the importance of

river conservation. (as they can directly engage with the local community and

generate awareness and support)

 Festivals and cultural events - Festivals and cultural events can be used to spread

messages about river conservation to a wider audience. (as they can reach a wide

audience and provide an opportunity to promote cultural values and

environmental conservation)

 School programs and workshops - Programs and workshops can be organized in

schools to educate children about the importance of river conservation and

encourage them to take action. (as they can help educate the younger generation

and create a long-term impact)
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 Collaborations with local organizations - Collaborating with local organizations

such as NGOs, community groups, and educational institutions can help to reach

a wider audience and create a larger impact. (as they can leverage existing

networks and resources to reach a larger audience)

 Mobile van campaigns - A mobile van equipped with audio and visual equipment

can be used to travel through villages and towns to engage with communities and

create awareness about river conservation. (as they can reach remote areas and

increase awareness through interactive activities)

 Social media and television - Social media platforms such as Facebook, Twitter,

and Instagram can be used to disseminate information about river conservation

to a younger audience. (as it can reach a younger and tech-savvy audience, but

may require a sustained effort to maintain engagement)

 Posters and pamphlets - These can be distributed in schools, community centers,

and public places to create awareness about river conservation. (as they can

provide tangible information, but may be less effective in creating behavior

change without additional support)

 Outdoor advertising - Billboards and hoardings can be used in high-traffic areas

to promote river conservation. (as it can create visibility, but may not be as

effective in creating engagement or behavior change)

 Interactive campaigns - Interactive campaigns such as quizzes and games can be

used to engage with audiences and educate them about river conservation. (as

they can be effective in creating engagement, but may require significant

resources and expertise to develop and implement).

6. Activities and Budget

Community Mobilization: 

1. Community Meetings and Events:

Description: Organize community meetings and events to generate awareness 

and support for the conservation of rivers. These events include rallies, street 

plays, and cultural activities. 
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2. Collaborations with Local Organizations:

Description: Collaborate with local organizations, such as NGOs and 

community-based groups, to leverage existing networks and resources to 

reach a larger audience. 

3. Festivals and Cultural Events:

Description: Use festivals and cultural events to reach a wider audience and 

promote cultural values and environmental conservation. Bageshwar is 

confluence of Saryu and Gomti. Uttarayani in month of January is one of the 

biggest festival. Uttarayani Kauthik at Bageshwar, Kapkot and Baijnath festival 

will be used for community mobilization and awareness generation.  

Capacity Building: 

1. School Programs and Workshops:

Description: Conduct programs and workshops in schools to educate students 

on the importance of river conservation and ways to protect them. 

2. Training Workshops for Community Leaders:

Description: Conduct training workshops for community leaders to build their 

capacity to undertake conservation activities and spread awareness among 

their communities. 

Behavior Change Communication: 

1. Mobile Van Campaigns:

Description: Use mobile vans to reach remote areas and conduct interactive 

activities to increase awareness about river conservation and promote 

behavior change. 
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2. Television:

Description: Use television to reach a larger audience and promote behavior 

change through messages, interviews, and programs related to river 

conservation. 

3. Social Media:

Description: Use social media platforms to reach a younger and tech-savvy 

audience and promote behavior change through engaging and interactive 

content. 

4. Posters and Pamphlets:

Description: Use posters and pamphlets to provide tangible information about 

the importance of river conservation and ways to protect them. 

5. Outdoor Advertising:

Description: Use outdoor advertising, such as billboards and banners, to create 

visibility and promote behavior change related to river conservation. 

6. Interactive Campaigns:

Description: Use interactive campaigns, such as quizzes and contests, to 

engage the audience and promote behavior change related to river 

conservation. 
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Budgetary Estimates 

Event 

Name 

Tentative 

Date 

Tentative Activities Estimated 

Cost 

Internation

al Yoga 

Day 

June 21, 2023 Yoga and meditation sessions near the river, 

Cleanliness drive,  

Ganga Run,  

Painting Competition,  

Tree plantation drives 

Ganga Arti  

Rs 5,00,000 

Azadi ka 

Amrit 

Mahotsav 

August 15, 

2023 

Cleanliness drive, community mobilization, cultural events, awareness 

campaigns, Rally/ Prabhat Pheri , conduct program in schools, wall 

painting 

Rs 5,00,000 

Ganga 

Utsav 

November 4, 

2023 

River cleaning drive, public awareness campaigns, cultural events, ganga 

arti,  Rally/ Prabhat Pheri, conduct program in schools, painting 

competition and quiz, wall painting 

Rs 5,00,000 

Swachta hi 

seva 

October 2, 

2023 

Cleanliness drive in and around the river, community mobilization, 

awareness campaigns, Rally/ Prabhat Pheri, wall painting 

Rs 5,00,000 

Uttarayani 

@ 

Bageshwar 

January Cleanliness drive in and around the river, community mobilization, 

awareness campaigns, wall painting 

Rs 10,00,000 

Uttarayani 

@ Kapkot 

January Cleanliness drive in and around the river, community mobilization, 

awareness campaigns, wall painting 

Rs 5,00,000 

Uttarayani 

@ Baijnath 

January Cleanliness drive in and around the river, community mobilization, 

awareness campaigns, wall painting 

Rs 5,00,000 

Non event 

specific 

activities 

Throughout 

year 

Information, Education and Communication (IEC) materials including 

poster and video films for display in schools, villages, wall painting etc. 

Rs 5,00,000 

Technical workshops for experts Rs 2,00,000 

Print advertisements and social media campaign Rs 2,00,000 

Film screenings Rs 1,00,000 

Note: The above activities and estimates are indicative and can vary 

depending on the specific context and location. 
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1. The major river saryu originates from surmool(saudhara) in block

kapkote from where it travels a distance of approximately 75 km,s

finally coinciding with river Gomti at district headquaters Bageshwar.

2. The river is linked with spritual and emotional attachement of

people in whole of kumaon region and the holy Baghnath temple is

located on its banks.

3- Urban pollution load on the river is a major cause of concern for

ecological balance of the river.
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1. It is estimated that the major towns along the river and its

tributaries generate approximately 9.0 mld sewer.

2. Total of 9.0 mld sewerage generation gap is to be treated in district

ganga action plan.

3- The schemes under GAP were classified into core schemes

(interceptions and diversions schemes and S.T.P).
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1. Estimates and detailed project report of sewerage generation and

its treatment are under preparation in J.I.C.A programme for

inclusion in GAP analysis.

2. Some breif details of Bageshwar sewerage scheme is attached in this

presentation and pre-planning for the same is under process for

kapkote nagar panchayat covered under (amrut 2.0) and garur

nagar panchayat will be covered in (amrut 2.0) programme

respectively.

.
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1. There is no scheme at present in town Bageshwar and presently

individual household soak pits are in use in the entire district and its 

perry urban areas for disposing off domestic sewer, once the scheme 

gets financial and administrative approval after allotement of funds 

form government of Uttarakhand it will be immensely effective in 

treatment of domestic effluent and helping in reducing the pollution 

burden on  river saryu, thus achieving the goals and targets of district 

ganga committee which inturn is solely responsible for clean ganga

campaing.
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BAGESHWAR SEWERAGE SCHEME 
(Proposed under Hon’ble CM Declaration No. – 885/2017)

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR

Block - Bageshwar District - Bageshwar
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7

Bageshwar is 
a Nagar Palika

Parisad in 
the Bageshwar 

district. It is 
situated at about 

188 km from 
Pantnagar Airport & 

154 km from 
Kathgodam Railway 

Station

Latitude - 29°50'12.89"N
Longitude - 79°46'20.51"E
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WARD NAME

WARD 1 - BILONASERA

WARD 2 – NARAYNDEV

WARD 3 - JWALADEVI

WARD 4 - NANDIGAON

WARD 5 - BAGHNATH

WARD 6 - THAKURDUWARA

WARD 7 – KATHAYATWARA

WARD 8 - MANDALSERA  NORTH

WARD 9 - MANDALSERA  SOUTH

WARD 10 - MAA CHANDIKA

WARD 11 - VENIMADHAV113
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Year
Present 
Year -
2023

Base Year 
- 2025

Intermediate 
Year - 2040

Ultimate 
Year -
2055

Population 45196 46488 56182 65878

Sewer 
Discharge

4.9 MLD 5.02 MLD 6.07 MLD 7.12 MLD
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COVERAGE OF WARD 
UNDER 4 ZONES

ZONE 1 - Ward-1, Ward-

2, Ward-3, Ward-4, 

Ward-5 & Ward-6 (PART)

ZONE 2 - Ward-6 (PART)

& Ward-7

ZONE 3 - Ward-8 & 

Ward-9 (Part)

ZONE 4 – Ward-9 (Part), 

Ward-10 & Ward-11
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SEWER NETWORK
Total Length of Trunk and Branch Sewer Network is 130 km.

HOUSE HOLD SEWER CONNECTION

Proposed - 4633 Nos.

SEWERAGE PUMPING STATION

Proposed - 10 Nos.

SEWERAGE ZONES

Proposed - 4 Nos.

SEWER TREATMENT PLANT

Proposed - 4 Nos. (Zone 1 – 2.6 MLD, Zone 2 – 1.2 MLD,
Zone 3 – 1.4 MLD & Zone 4 – 1.0 MLD)

APPROX. ESTIMATED COST OF SEWERAGE SCHEME 

– Rs. 148.00  CRORES
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GARUR NAGARPANCHAYAT

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR

Block - Garur District - Bageshwar

117

24541



13

Garur is a Nagar 
Panchayat in 

the Bageshwar 
district. It is situated 

at about 188 km from 
Pantnagar Airport & 

154 km from 
Kathgodam Railway 
Station.It is situated 
along the river gomti
which is the mainstay 

of water and 
irrigation in this 

entire area.

Latitude - 29°50'12.89"N
Longitude - 79°46'20.51"E
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COVERAGE OF WARD 
UNDER GARUR 

1.NAGARPANCHAYAT
2.NAUGHAR

3.PAYE
4.GARUR BAZAR

5.GARKHET
6.GARSER

7.BHAKUNKHOLA
8.SYAIDETEET

9.PHULWARIGUNTH
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SEWER NETWORK
Estimation of sewer network will be taken up under 

amrut2.0  programme respectively .It is calculated that a total of 
0.9mld domestic sewer will be generated in whole of the nagar
panchayat garur by the year 2040,thus a total of 0.9 mld sewer is to 
treated and addresed under district ganga committee proceedings.

HOUSE HOLD SEWER CONNECTION

Proposed - 7623 Nos.
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KAPKOTE NAGARPANCHAYAT

Implementing Agency

E.E., CONSTRUCTION DIVISION, UTTARAKHAND
PEYJAL NIGAM, BAGESHWAR

Block - Kapkote District - Bageshwar
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Kapkot is a Nagar 
Panchayat in 

the Bageshwar district. It 
is situated at about 215 

km from Pantnagar
Airport & 180 km from 

Kathgodam Railway 
Station.It is located in 

upstream of river saryu
which is the mainstay of 

this whole area  with 
respect to drinking water 
and irrigation activities.

Latitude - 29°56'56.63"N
Longitude - 79°54'5.32"E
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WARD NAME

WARD 1 - MANDALKHET

WARD 2 – KAPKOT BAZAR

WARD 3 - SHIWALAY

WARD 4 - BHARARI

WARD 5 - AITHAN

WARD 6 - PALIDUNGARA

WARD 7 - KHIGANGA
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SEWER NETWORK
Estimation of sewer network will be taken up under 

amrut2.0  programme respectively .It is calculated that a total of 
1.9mld domestic sewer will be generated in whole of the nagar
panchayat Kapkote by the year 2040,thus a total of 1.9 mld sewer 
is to treated and addresed under district ganga committee 
proceedings.

HOUSE HOLD SEWER CONNECTION

Proposed - 17968 Nos.
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Thanks 
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